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 Title:  Regarding  nomination  of  Shri  K.H.  Muniyappa  and  Dr.  P.  Venugopal  as  Members  of  the  Panel  of  the  Chairpersons.

 HON.  SPEAKER:  Hon.  Members,  I  have  to  inform  the  House  that  under  Rule  9  (1)  of  the  Rules  of  Procedure  and  Conduct  of  Business  in  Lok
 Sabha,  I  have  nominated  Shri  K.H.  Muniyappa  and  Dr.  P.  Venugopal,  MPs  as  members  on  the  panel  of  Chairpersons,  Lok  Sabha  in  place  of  Prof.  K.V.
 Thomas  and  the  vacancy  caused  on  appointment  of  Dr.  M.  Thambidurai  as  Deputy  Speaker  respectively.
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